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OrmicAL InsTRUMENT FACTORY LucKNnow

3531. SHRI' P. GOPALAN :
SHRI MOHAMMAD ISMAIL :
SHRI K. ANIRUDHAN :

Will the Minigter of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) whether any project in public sector
to manufacture opitical instruments in
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collaberation with the German Democratic
Republic proposed to be established at
Lucknow, U.P. has been sanctioned; and

(b) if 80, the time by which the Pproject
is likely to be completed and the total
amount sanctioned for the project ?

THE . MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHHMED) :
(a) and (b). Government of India have
approved in principle the proposal of the
Government Percision Instruments Factory,
Lucknow which is under the State Govern-
ment of Uttar Pradesh, for collaboration
with M/s. Carl Zeiss Jena, GDR in the
manufacture of certain Scientific instru-
ments including optical instruments. The
State Government have indicated that the
project, originally estimated to involve an
outlay of Rs. 39 lakhs is now estimated
to cost Rs. 184 lakhs and that the collabora-
tion agreement with M/s. Carl Zeiss Jena
has not been finalised so far.

SANCTIONED AND WORKING STRENGTH
IN TRAFFIC ACCOUNTS BRANCHES OF
THE INDIAN RAILWAYS

3532. SHRI P. GOPALAN :
SHRI K. RAMANI :

Will the Minister of RAILWAYS be
pleased to state :

(a) the sanctioned and the working
strength of the Sub-Heads, Clerks Grade I
and Clerks Grade I in the Traffic Accounts
Bsanches and General Accounts separately
on the Indian Railways as on the 1st April,
1959, 20th August, 1966 and 1st October,
1967;

(b) the age of staff reduced in the
Traffic Accounts Branches and the General
Accounts Branches separately on the Indian
Railways Zone-wise; and

(c) whether the variation in the percen-
tage is high between the Railways, if so, the
reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) to (c).
Information is being collected and will be
laid on the table of the Sabha.





